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REFERENCE TO THE NEED 10 SET
UP A MINT AT SALEM, TAMIL
NADU

- SHRI THANGABAALU (Tamil
Nadu): Thank you very much Ma-:
dam Chairperson. In the Supple-
mentary Demands for Grants presen-
ted by the Finance Minister, there is
a provision for Rs. 66 crores for the
import of coins from gbroad. This is
an unfortunate practice. Madam. There
is no high fechnology involved in
minting coins within India and I am
told that the special alloy steel pro-
duced by the Salem Steel Plant is
very much suitable for minting these
coins. An Expert Committee was set
up and that Committee has cleared
this Salem steel which is *he essen-
tial main base fod minting coins.
Also there wag a proposal to set up
‘a mint at Hyderabad. That proposal
was turned down. WMoreover, there
is no mint¢ in the South. Now the
Salemy Steel Plant is coming up in a
small way...

SHRI JAGESH DESAI (Mahoarash-
tra): No, they have got enough
capacity.

SHRI THANGABAALU. Yes, I am
telling you that the speclal alloy of
Salem plant is very much acclaimed
by one and all and there is a great
future for thig steel. There has been
a request from Ty gside fo set up a
mint at Salem to hon’ble Finance
Minister so that they can use the spe-
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cial alloy produced by the Salem Steel

Plant, thereby we can save a Iot of
foreign exchages instead of spend-
ing it on taking coing from other
countries. Thig iy a sensitive area—
of minting and distributing coing and
getting coins from gbroad—and there
we can avoid a lot of leakage and
other malpractices also by setting up
a mint at Salem which is in Tamil
Nadu, and show our self-reliance. Thig
is an important factor and there is a
great necessity for it today,

Another factor to be considered is
that we can give employment in a
backward area. Salem is a backward
area and there is no big industry
there, So I request the hon. Finance
Minister to set up a mint at Salem in
Tamil Nadu without any further de-
lay, to use the special alloy which is
produced by our own steel plant, s¢
that we to provide employment for
a good number of unemployed youth
in the State of Tamil Nadu and also
save a lot of foreign exchange, Thank
you, Madam.

REFERENCE TO THE REPORTED
THREAT OF TERRORISTS ACTI-
VITIES IN THE COUNTIRY
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REFERENCE T0 THE RADIATION
THREAT AT RARE EARTHS UNIT
NEAR NAGERCOIL

SHRI V. NARAYANASAMY
(Pondicherry): Thank you, Madam,
for having given me this opportunity
to speak. I would like to
draw the attention of
the House on the matter of
public importance pbout the radiation
threat caused to the workers who are
employed at Manavalan Kurichi area
near Nagarcoil, which is in the
Madras State wherein the Indian Rare
Earths Unit is situated. tis a
public. sector undertaing employing
more than 700 workers. It is pro-
ducing the radio-active substance and
also monazite, The raw materiai used
for that purpose is the sand which is
available in KanyaKumari area, This
substance ig being produced and sent
to Alywaye in Kerala for the purpose
of having enriched thorium. The

substances used for the purpose ol

preparing thorium and uranium and
simultaneousely it is taken to BARC
atomic energy unit. In 1983 due to
radiation effect three persons had died,
In 1985, two persons have died due to
cancer just as the gide-effect of this
radiation effect. Then in 1986 tilL
date about six deaths have come on
the Registers,

The Management tried to conceal it.
It even tried to persuade the medical
authorities to show that these were
not due to radiation effect that the
cancer has been caused to the work-
ers, but it is due to some other effect.
But the doctors have certified that it
js only because of the radiation effect.
Thig caused cancer and there by the
persons have died.

The Factories’ Act is very clear that
the workers ghould be given protective
cover and they should be kept away
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from the radiation effect, but ail the
fatcory laws have been flouted by the
Management in spite of the directions
issued by the BARC stating that this
substence is to be stoved away from
the working site. Secondly it is 2lso
mentioned specifically that mechanical
device should be used for stitchiag it
and the workers should not be allow-
ed handswitghing, It has been com-
pletely flouted because tht Alwaye
unit has given them the directive that
if it is stitched with machines, it will
take more time to remove the »a™
kage, They have also said  ihat if
they store it at alawye in Kerals then
the workers working there will gel
themselves affected by the radiation
effect. This particular substance has
hYeen storde ncar the canteen of the
workers. Therefore . would like to
draw the attention of the Minister for
Public Undertakings and also the
Minister of Labour to give due Pre
tection to the workers in these units
and have them from the radiation
threat.

REFERENCE TO THE LAWYERS
THREAT TO BOYCOTT THH
COURTS IN GUJARAT
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